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g RAJASTHAN HIGH COURT, JODHPUR
| NCTIFICATION
No. Estt/HC/2019]322% Sate:13-03- 12V

Ih pursuance of Rules 4, 5, 7 & 22 of Rajasthan High Court Staff
service Rules, 2002, Hon'ble the Chief Justice has been pleased to make she
foliowing further amendments in the office order No. Cstt/HC/2001/378 ds.

05.12.2002:-

1. in Part- { to Part- Vili of the Establishment Order, the existing
axpressions “Senicr Deputy Registrar”, “lamader” end  “Driver”
wheraver occureing, shall ba substituted by the expressions "loint

Registrar”, “Usher” and “Chauffeur” respectively.

Sy order of Hon'ble the Chief Justize,

¢
4 lp’.‘_"“ |
(%?ssﬁm SAARAR
REGISTRAR GENERAL
No. Gen./XV ’fd)ﬂgl':'ﬂ“}f “ Date: |3 ~co—1 8

Copy forwarded to the :

{1}  Principal Secretary to Government, Law Department-Cum-iegal
Remembrance, Rajasthan, laipur with the reguest o kindly obtain
the permission from the Bhnasha Vibhag Tor publication of this
Notification in English as a special case as the concerned Rules Viz,
the Rajasthan High Court Staff Service Rules, 2002 sre in Engiish
language and convey the same o the Superintendant Government
Central Press, Jaipur unger intimation to this office.

{2} The Superintendent, Government Central Press Rajasthan Jaipur for
publication in the next issue of the Rajesthan Rajpatra. Exemption for
publication of the Notification in Hindi is being obtained frem the
Bhasha, Vibhag through the Law Sacretary. A copy of such Gazette
may Kindiy be sent 1o this office immediately.

{3} Registrar(Vigilance), Rajasthan High Court Jodhpur/aipurBench

Jaipur.
{4}  Registrar(Admn.}, Rajasthan High Cours, Jodhpur/iaiour Bench Jaipur.
{§)  Director, Rajasthan State ludicisi Academy, Jodhour.
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